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Shri Saptarshi Garg,
Joint Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Tridib Kumar Bhattacharjee,
Member, MACT,
Dhubri.

Dated Guwahati, the X
+ t

April,2022.

Sub:- Casua! Ieave.

Ref Your letter No. MACI/ESSTT.DHU lO2lZOZt_221306 Datd 05.M.2022.

Sir,

With reference to the above, I am directed to inform you that your prayer for
casuar reave on 11.04.2022 and 12.(N.2022 with station reave permission, from the
evening of 08.o4.2022 titt the evenin g of r7.o4.2o22, has been granted. you have been
allowed to use the officiar vehicre, at own cost, to the rairway station in the district of
Kokrajhar. Further, the District & sessions Judge, Dhubri and in his absence the next senior
most Judicial officer at the station shall remain in charge of your court and office during your
absence.

Yours faithfully,

3d,1.

JT. REGTSTRAR ffIG[-Ar{cE)
Memo NO.HC.V[[-B7|L99B1Z42O-242L /A, dated , al _ o 4_ ZIL^L

Copy to:

l.The District & Sessions Judge, Dhubri.v Project Manager, Gauhati High Court.


